
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD. 

'• 	 o.A.NO. 232 of 1992.r 

( 	 Between 	 Dated: 17.3,1992.r 

G.Nageswara Rae. 	 .,. 	 Applicant 
And 

Union of India represented by the Secretary to theG.vernment, 
Ministry of pers.nnel, Public Grievances & Pensions, Department 

- 	 of personnel and Training, North Block, New Delhi, r 
State of A.P, represented by its chief Secretary to the Government 
Secretariat Buildings, Hyderabad. r 

Respondents. 

Counsel for the Applicant 	: Sri. M.Panturanqarae* 

Counsel for the Respondents : Sri. N.Bhaskara Rae, Mdl. cosc. 

- - 	 : Sri. b,pandurangafledty, Spi. counsel 
for A.?. State. ( 

CORAM: 

Hen'ble Mr. R.Balasubramaflhan, Administrative Member 
Hentble Mr, T.Chandra Sekhar Reddy, Judicial Member. r 

The Tribunal made the following order;- 

when the case was called, Mr. Rama Rae on behalf of Mr. 
MjanduraMa Rae, counsel for the applicant wanted to withdraw the 

case since th4rayer,the applicant had made in the OA had already beeu 

met by the respondents, we have heart Mr. D.Panduranga Retdy, Specia 
Counsel for the State of A.P., on behalf of the respondents. In view 

of this position, the application is dismissed as withdrawn. There i 

no order as to costs,,- 

Deputy Registrar(JUtl.) 

Copy to: - 
Secretary to the Government, Ministry of Personnel, Public Griev-
ances & Pensions, Department .f rsonnel and Training, Union of 
India, N.rth Block, New Delhi, r 
Chief Secretary to theGyernment, State of A.?., Secretariat 
Buildings, Hyterabad, ( 

3* one copy to Sri, M.nturangarao, advocate, High Court Advocates 
Association, Hyd. ( 
One copy to Sri, N,Bhaskara Rae, Mdl. CGSCO  CAT, Hyd for Ri 
One copy to Sri. D.Pan&uranga Reddy, Spl, counsel for A.P. STate—
for R2. 

6. One spare copy. 

Rsm/- 
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